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should be initiated and finaliséd, Mr. Sethy,Supd:. of
Post Offices, t\élls me that the final selection would be
completed‘ within 60 days but I grant him timej}éo days
énd 'within 90 days from today, the final selection :
must be completed and the case of the petitioner along *
with otheré be considered for appointment,to such post,
Whoever is found to be suitable,he/she may be appointed
and till then Mr, Bichitra Nanda,present petitioner be
allowed to continue as E.D.D.A, If Shri Bichitrananda
is not found to be suitable,he must vacate the post

in fawur of the p e r s o nwho is found to be suitable

and appointed, Thus, the MA is accordingly disposed of/r.)’
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